ART AR

GOVERNMENT OF INDIA

L el

The Ladakh Gasette

TH. 5. -Tol.31.-31.-14102023-1264
SG-L D-E-14102023-1264

THTIROT
EXTRAORDINARY

TEdR & YA

PUBLISHED BY AUTHORITY

wEaTE, 14 JrFga¥, 2023
LADAKH, SATURDAY, OCTOBER, 14, 2023

Part II - Section 3

Feg-ATTAT YG2T EErd RATHA

ADMINISTRATION OF UNION TERRITORY OF LADAKH

IGCICCIRCE D)
3T

N

deard, 14 3raca 2023
H.I.: -86 eI T Ugrsl fashra gRwe fafaas, 1997 (1997 &1 XXXI ifafazs) & arr 14
GART Yoo RATFAAT HT JART X §U, T AT TCGIM HT T TAGEaRT 18 ergay, 2023 r 5dff
deeTd T UgTSt fahre aRwe, HRF &1 ggell doh B alrE g R g

Digitally signed by

YETINDRA YETINDRA
MADHUSUDA VALHUSUDAN
N MARALKAR Date: 2023.10.14

21:00:14 +05'30"

Ay T ATAST, FUTH)
gemEfae kg
IGEIEGRCE CI
G TSI deard

IR, Y Ao dEaE & AR & AR



LADAKH GAZETTE : EXTRAORDINARY 2

ELECTION DEPARTMENT
UT SECRETARIAT LADAKH
Email: secy.fcsca@gmail.com

Notification
Ladakh, the of 14" October, 2023

S.0: -86 In exercise of the powers conferred by section 14 of the Ladakh Autonomous
Hill Development Council Act, 1997 (Act No. XXXI of 1997), the Administration of the Union
Territory of Ladakh hereby appoints 18" October, 2023 as the date for the first meeting of the 5™
Ladakh Autonomous Hill Development Council, Kargil

By Order of the Lieutenant Governor, Union territory of Ladakh.

Digitally signed by
YETINDRA YETINDRA

MADHUSUDA o
N MARALKAR Date:2023.10.14
21:00:38 +05'30'

(Yetindra M. Maralkar, IAS)

SW A R N Digitally signed Administrative Secretary,
gﬁfgf‘g‘:g:_fgﬁ“ Election Department,
S | N G H 20:33:06 +05'30' UT Ladakh.

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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